IN THE MATTER OF CORPORATE INSOLVENCY RESOLUTION PROCESS OF FIPOLA RETAIL (INDIA) PRIVATE LIMITED
CIN : U15532TN2016PTC113906

E&Sgngggiﬂgc

List of Creditors - as on 17th January 2024

Amount in Rs
Details of Claimaat Date of Claim Received ! Deatails of Claim admitied
o | Amount of
: ; : o dby| Amoust | Whether | voting | Amount of Contigent | "7 ™%} A rupuat of claim ; =
b Department . Government LT Amannt Claimed Amisuat o claim Nature of Claim | ¥ered by eovered by| related | sharein - Claim _.n.rl not admitted - -
\ interest | Uarantee | party? | CoC,if of

1 Income Tax (TDS) ; 03-06-2023 1,58,29,930 1.58.29,930 |Nil Ni No No NA NA

2 Empl State Insurance Scheme 22-06-2023 52.68.904 52,68.904 |Nil No No No NA NA

3 Provident Fund Organisation 14-07-2023 1,52,14.164 1.52,14,164 |Nil No N No NA NA

4 |Assistant Commissioner, Alwarpet, GST 14-08-2021 10.58.418 10,58.418 [Nil N N No NA NA

TOTAL 3.73,71,416 3,73,71416

_ Note : As the hooks of accounts of the Fipola Retail (India) Pvt Ltd are not available, the claim has been verified with the documents submitted by the claimants and are admi ]




